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 |...  in  Bebmary,  and.  March,  4976
 as  against  ther  cstisates  of  I450  and  3200
 tonnes  respectively.  As  decided  at  the
 gateting,  airlines  ‘operated  extra  cargo
 flights  and  uplifted  4695  tornes  of  gar-
 ments  on  thir  scheduled  and  extra  firghts
 dumng  May,  June  and,  July,  1976  agar'st
 the  proiected  capacity  इश्पुपात्टघापााा  of
 3500  tonnes  indicated  by  rhe  Garment
 Exporters’  Associaion.  All  the  backlog
 at  Delhi  has  already  bccn  cleared.

 Sinularly,  as  a  result  of  measures  taken,
 the  backlog  of  export  cargo  at  Bombay
 8  reported  to  have  been  cl  cared,

 oe

 22.00  hres.

 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATIONS  UNDER  GoLD  (CONTROL)
 Act,  7968  AND  UNDER  CUSTOMS  ACT.  ‘1962,

 Centrar  Excise  (29TH  AMDr  )  Ruics,
 3976  AND  A  STATEMENT  RE  LAYING  OF
 NOTSTICATION

 THE  MINISTEL  OF  STATE  IN-
 CHARGE  OF  THE  DEPARTMENT
 OF  REVENUE  ANI)  BANKING  (SHRI
 PRANAB  KUMAR  MUKHERJEE)
 I  beg  to  lay  on  the  Table

 a)  A  copy  each  of  the  following  Noti-
 fications  (Hindi  and  Enghsh  vers:ans)
 uad-r  sub-section  (3)  of  section  sice  of  the
 Gold  (Cortrol)  Act,  7968

 G)  The  Gold  Contro!  (Forms,  Fceg
 and  Misceflireousc  Matrers)
 Second  Am  Ndmcrt  Rules,  1976
 publishid  oy  Not  fication  No.
 so.  s07(E  in  Gazette  of  India
 dated  the  30t  July  7976

 {u)  The  Gotd  Control  (Lic  दिया  of
 Dealers)  Am  rdmcent  Ruks,  ‘19765
 published  in  Notification  No.
 $8.0.  /g08(B)  i2  Gazette  of  India
 dated  the  30th  July,  7976

 [Placed  an  Library.  See  No  LT-:3354!76}

 au  ot  3d  6  ae  ae)

 (a)  A  copy ob  the  Cates!
 “Badin

 T wen
 tteth-  Amentiiient)  Rules,  2576  (Hindi
 ‘ind  English  versions)  published  in
 Notification  No  G.S.R.  317,30 00  Gazette
 of  India  dated  the  7th  Augtust,  1976,
 चापट  sectton  38  of  the  Central  Excises
 and  Salt  Act,  1944,

 {Placed  tr  kbrary.  See  No.  LT-:243$]76}

 (3)  ()  A  copy  of  Notifiction  No.
 (GHN  48)  GST  72076XS.  49)  (48)-TH
 published  in  9णा थाथा  Government  Ga-
 zette  dated  the  x7th  July,  7976  making
 am“ndm.  nts  to  Notification  No.(GHN  627)
 GST  7००  (S.  49)-TH  dated  the  2th
 April,  Ig7e,  under  sub-section  (3)  of  stc-
 tion  49  of  the  Gujarat  Saks  Tax  Act,
 969  read  with  clause  (cyan)  of  the  Pro-
 clamation  dated  the  r2th  March,  976
 issued  by  the  Preudintin  relation  to  the
 State  of  Gujasat.

 (i)  A  statemest  (Hind:  and  English
 versions)  explaining  the  reasons  for  not

 laving  the  Hirdi  version  of  the  Notifica-
 tion

 [Placed  in  the  hbrarv.
 11156176).

 See  No  LT-

 (4)  A  copy  each  of  the  followmg  Nou-
 fications  (Hind:  and  English  verssons*
 urder  section  259  of  the  Cuttoms  Act.

 7962  —

 (0)  GS  R.  48768)  to  483(E)  published
 in  Gazette  of  India  dated  the  26th

 July,  १976  together  with  an  @x-

 planatory  mt  morandum.

 fy)  GSR  742(B)  published  था  Gazette
 of  Lidia  dated  the  and  Augutts

 3976  together  with  en  explanntory

 Gan)  G.S.R.  74408)  published in  Gazette
 of  India  dated  the  2nd  August,

 7976  together  with  an  explens-
 tory  memorandum.

 [Placed  »  brary.  See  No  &LF-

 11157/78}


